| TEM NO. 40 COURT NO. 10 SECTI ON XVI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

TRANSFER PETITION (CIVIL.) NO(s). 228 OF 2004

SANGHAM TRA GHOSH Petitioner(s)

VERSUS

KAJAL KUVMAR CGHOSH Respondent ( s)

(Wth appln(s) for stay and pernmission to file rejoinder affidavit and office report)

WTH T.P. (CRL) NO. 105 of 2004

(Wth appln(s) for stay and pernmission to file rejoinder affidavit and office report)

T.P.(CRL) NO. 171 of 2004

(Wth appln(s) for stay and pernmission to file rejoinder affidavit and office report)

T.P.(C) NO 727 of 2004

(Wth appl n(s) for stay and office report)

T.P.(C) NO 168 of 2006

(Wth appln(s) for ex-parte stay and office report)

Date: 21/08/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G P. MATHUR

HON BLE MR, JUSTI CE S. H KAPADI A



For Petitioner(s)

M. H manshu Shekhar, Adv.

M. Rajiv Shakdhar, Sr. Adv.
M. Vipin Nair, Adv. ]
M. P.B. Suresh, Adv. for

MS. Tenple Law Firm

2
For Respondent (s)

M. Rajiv Shakdhar, Sr. Adv.
M. Vipin Nair, Adv.
M. P.B. Suresh, Adv. for

MS. Tenple Law Firm

M. H manshu Shekhar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
On the joint request of t he | ear ned

or t he parties, list

i medi ately after expiry of three weeks.

(K. K. Chaw a)
adha R Bhatia)

Court Master
Court Master

counsel
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